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NGT IN THE MATTER OF 0. A. NO. 80 of 2021 (57) - SUO MOTU BASED ON THE NEWS
ITEM PUBLISHED ON 14.02.2021, IN THE TIMES OF INDIA NEWS PAPER,
COIMBATORE EDITION, SUBMITTED BEFORE THE HONOURABLE NATIONAL
GREEN TRIBUNAL., SOUTHERN ZONE, CHENNAI, AS PER THE ORDER DATED

MARCH 10, 2022

1.0 Background

discharge of sewage by these local bodies

For consideration of further action —cym. Progress report, post on ]2 04.2022.
Further, the Matter stands adjourned to 25.05. 2022,

2.0 Inspection carried out

As per the orders of the Hon’ble National Green Tribunal, Southern Zone, Chennai in 0.A.
No. 80 of 2021 order dated:29.] 1.2021, it is submitted that the two Town Panchayats No.4,
Veerapandi & Periyanaickenpalayam and Gudalur Municipality (Newly elevated) have provided In-
situ bioremediation techniques as short term remedies for the treatment of sewage discharging from

the residential houses of their Town Panchayats & Municipality, The local bodies No.4, Veerapandi

The officials of INPCB, Coimbatore north had already collected water samples in all the
three local body’s drainage on 07.03.2022 as per the Hon’ble NGT order dated:29.11.202] to
ascertain as to whether there Was any improvement in the water quality on account of steps taken by
the Two Town Panchayats & Municipality. Water samples collected were sent to the Advanced
Environmenta] Laboratory, Tami] Nadu Pollution Control Board, Salem and the further report on the
measures taken by the Town Panchayats is submitted below;




3.0 Report of Analysis of samples collected in the drainages:
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Note: SN—456 - ' Near Elango Nagar in No.4, Veerapandi Town Panchayat (Before
phytoremediation treatment), SN — 457 . Near Elango Nagar in No.4, Veerapandi Town
Panchayat (After phytoremediation treatment), SN - 458 . Near Sakthi Nagar in
Periyanaickenpalayam Town Panchayat " (Before Phytoremediation treatment ), SN — 459 - Near




4.0 Action taken Report by the No.4, Veerapandi Town Panchayat for short term measures

The Executive Officer, No.4, Veerapandi Town Panchayat has obtained Authorization vide
Proc No. ICEE(M)/TNPCB/CBE/F.MSW—004/CBN — RS/2014 dateq 30.09.2014 under Municipa]
Solid Waste (M&H) Rules 2000 and subsequently obtained renewal valid up to 31 .03.2026.

No.4, Veerapandi Town Panchayat hag provided In-sity bioremediation techniques as short
term remedies at Periyappallam (Near Elango Nagar) for the treatment of sewage discharging from
all the residentia] houses of No.4, Veerapandi Town Panchayat. The In-situ bioremediation was
inspected on 07.03.2022 (Photos Enclosed)

5.0 Action taken Report by the Periyanaickenpalayam Town Panchayat for short term

measures

Periyanaickenpalayam Town Panchayat has provided In-sity bioremediation techniques as
short term remedies Near Sakthi Nagar for the treatment of sewage discharging from al the
residential houses of Periyanaickenpalayam Town Panchayat. The In-situ bioremediation was
inspected on 07.03.2022 (Photos Enclosed) |




Gudalur Town Panchayat has provided In-sity biorernediation techniques as short térm
remedies Near VKV Nagar for the Ireatmeént of sewage discharging from all the residentia] houses of
Gudalur Town Panchayat. The In-situ bioremediation was inspected on 07.03.2022 (Photos
Enclosed)

7.0 Proposed Sewage Treatment Plants

1. Till the installation of Fyj Fledged Sewage Treatment Plant, No.4 Veerapandi &

Operate In-sity bioremediation continuously and efficiently.
2. No4, Veerapandi & Periyanaickenpalayam Town Panchayats and Gudalur Municipality

shall be directed suitably to provide long-term permanent measures for the treatment of
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No.4, Veerapandi Town Panchayat,
Veerapandi.
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Superin dglﬁg Engineer, WRD,
Bhavani Basin Circle, Erode,
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Tamil Nadu pollution Contro] Bt‘)ard,
Coimbatore North,

-

-

Dilié-l%}’ector,

Cbimbatore.




Annexure-I

Photographs showing In-situ bioremediation techniques provided in the local bodies
and Samples collection

No.4 VEERAPANDI TOWN PANCHAYAT




GUDALUR MUNICIPALITY

JEALDBAL CAMERA




PERIYANAICKENPALAYAM TOWN PANCHAYAT
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